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Jaibalpur^ this the 25th d&y of Harch^ 2004

li)n«ble Shri M,P» Sin^#| Vice Chairman
ibn''ble asti Mohan,) Judicial Member

Nand Kishor Katare^; S/Ot Late
Shri Shank^lal Kaiare^ Aged about
52 years,! i^o. Village-Gogawaii,! Posti
Madh^hw^, Tahsil-Kareli,! Distt.
Narsingli^ur • ••• App^ioafit

(By Advocate - Bhri V. Tripathi)

V e r s u s

Union of 3hdia,i Through its
Secretary,! Ministry of Coramimication,
Deptt. of post,} New Delhi.

The Director General,} D^artmeat of
Posts,} Dak Bhawan,! Sansad Marg,j
New Dikhi.

The Chief Post Master Geaeral,!
.MP Circle^! Hoshangabad.

4. The Sr. Superintendent of Post Offices,}
Jabalpur division^} Jabaiipur. ••• Reaaondaats

ORDER (Oral)

Bv M JP. Sincfe^f Vice Chairman -

By filing this Original Application the applicant has

claiaied the following main relics i

"(ii) set aside the order dated 10.11.1997
(tonacure A-i},i

(iii) cc»as eguently command the re^ondoats to provide
all consequential b^efits including full baclswages etc.

(iv) direct the respcandents to decide the review .
Application of the applicant,"

2. The brief facts of the case are that the ̂ plicant was

working as Eictra Departmeatal sub Post Mastery Bargi,|

Jabalpur, Hhile working as suda a dqjartmental aaquiry was

initiated against him and on the basis of the departmental

he has been dismissed from service. The applicant haj
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filed SL revision petition ss he has been acquitted by the

criminal court. He has however not availed the statutory

provision of c^peal^ by filinq an appeal to the appellate

authority. Before exhausting tiie remedies available to the

applicant, he has approadied this Tribunal by filing this

OA, ThereEore the Original implication is pre-mature.

3, Accordingly,] the Original %)plioation is dismissed as

pr&.raature. However,; the applicant is permitted to file an

cpp^l to the appellate authority.

CHadsn Mohan)
Judicial Meraber

(M «P» Singh)
Vice Chairman
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